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Sir, the minimum wages prescribed in the National Rural Employment

Guarantee Act is over Rs. 60. If you get the work done with the CPWD, it is Rs. 80 and
if the work is done for an irrigation project, it is Rs. 85. But I am sorry to say that
despite this fact, the labourers are getting only Rs. 16 to Rs.17 to Rs. 19 because of the
attitude adopted by the State Government. This 1s the standard rate which has been
adopted by the Government of Gujarat. 1 am sure this will be the attitude with the
other Governments also. ... (Interruptions) Sir, I have got the papers with me in this
connection... (/nterruptions) So, I want to request the Minister for Rural Development
to find out the position and take up the matter with the State Government of Gujarat as
well as other Governments which are defying the National Rural Employment
Guarantee Act whereby the labourers are assured to be paid Rs. 80 to Rs. 85 but are
paid only Rs. 16 or Rs. 17 because of the attitude of the State Government[bru76].
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